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2 i MI, Ci \ZETTE OF INDIA : EXTRAORDINARY [PART It -SEC. 3(I)]

MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATION

New Delhi, the 12th April, 1981

G.S.R. 325(E).—In e\,r;ise of the pjwers conferred by
section T4 of the Passports Act, 1967 (15 of 1917), i'ie Central
Goverpineiit hereby makes the followingrulesfurthcrto amend
the Passport" Ru'e', '980, namely :—

J. (1) These rules may becallei the Passports (Amendment)
Bales 1983.

(2) They shall co.ne into i'>rce on the dite of th;ir publica-
tion in the official Gazette.

2. In Schedule I to the Passports Rules, 1980—

(1) a? .inst SI. No. 2, under column (3), in the eitries, the
vord'Tripur.i'wherever applicable, shall be onitted;

(2) for entries against SI. N>. 5, t'u f »HJwin^<;ia'ij» srnll i;
substituted, namely :—•

I

-5(i)

5(ii)

(a)

(b)

<c)

(d)

(a)

(b)

(0

Regional Passport Office c
Madras, (RegU'ul Pi«-
portand Emigration Office,
Madras )

Assistant Passport Oificer,
Madras, (Regional Pass-

oott and Emigration Offi-
ce, Madras)

Publb Relations Officer,
Madras (Regional Pass-
port, and Emigration
Office, Madras)
Superintendent, Midras,
(Regional Passport and
Emigration Office, Madras)

Passport Officer, Timchira-
oallifPasspirtO.Tije,
firuchirapalii).

Public Relations O ficer,
Tiruchirapalli (Passport
Office, Tiruchirapalli)
Superintendent, riruchira-
palli (Passport Office,
Tiruchirapalli).

3

The State •-''' Tai vl Nadu
(cxdudtag tb.̂  Districts
of Tbanjd\u. Tii ii-

chirarjalli, Pud.A -rtM,
Midurai, Rannnathd-
puram, ririmelveli
aid Kanjj'ctinrtrij and
>he U ii iii !•„. ri'ory of

13 ) iii-Uj rv -xoludiag
V\3 d'-,'.rlc, >f M-lV).

-do-

-do-

The district, of Tlunjd-
vur, Tiruc'i ra.jaUi,
Pudukottai, Midurai,
R iminnthap'iram,
Tiruielvcli and Kan-
yik m u i in the State
of T.i nil Nadu.

- d v

-do-

3. Against SI. No- 15, in column 3 for the words "Hie States
if Assam, N igaSand", the Words "The States of Assam, Tripnu,
Nagala'id", shall be substituted.

[NJ . V.IV/553/3/82)]
P. S. SAH\t, Jt. S;--y.

Note: Pmcipal rales published vide Notification No-GSR
691(E) date! 11th Dece.nbar, 1980, Gazette of India
1930 (Extraordinary) Part II, Section 3, Sub-Section (i).

Sub-eiuently amended by :—

u) N}tiS;itionNo. GSR. 50(E), dated 7th Feb. 1981,

(ii) Notirbalioi No. GSR. 469(E) dateJ 24th June, 19S2.
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